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15.51 hrs. 

COMMITTEE ON PRIVATE: iMEM.1 
BERS' BILLS AND RESOLUTIONS 

TweDtieth Report 

SHRI KHADILKAR (Kbed): 
beg to move: 

"That this House agrees with 
the TwE!Iltieth Report of the 
Committee on Private Members' 
BiDs and, Resolutions presented 
to the House on the 21st Feb-
ruary 1968" 

MR. SPEAKER: The question is: 

"That this House agrees with 
the Twentieth Report of the Com-
mittee on Private Members' Bills 
and Resolutions presented to the 
House on the 21st February 1968". 

The motion was adopted. 

15.52 bra. 

RESOLUTION RE: DEFENCE 
NEEDS OF INDIA-Contd. 

[MR. DEl'UTY-SPEAXER in the Chair] 

MR. DEPUTY-SPEAKER: We hall 
reume discussion of ,the following 
Reso t ~on moved by Shri Rmjeet 
Singh on the 22nd December 1967: 

"~s House resolves that a 
Standing Parliamentary' Commit-
tee an Defence be appointed to 
study the problems of India's 
defe!!ce needs and periodically to 
keep scrutinising her defence pre-
paredness and suggest ways and 
means to the Government to en-
sure the security of the country's 
frontiers". 

Out of two hours allotted, the hon. 
Mover has taken so far .:~ minutes. 
1 hour and 40·Unutes. 
remain .• He may continue his speech 
and conclude in ten minutes. 

SHRI RANJIT SINGH (Khalila-
bad): Twelve. 

Hon. Members ;nay be ~ that 
this Resolution CDIl<tinues from the 

last session. I will now conclude mY' 
observations in a few minutes. To 
refresh your memory, I had recounted 
how certain inherent weaknesses of 
democracy, primarily the conscious de-
sire for peace leading to the sub-cDn-
scious make-believe Of peace lulls 
democracies into a sense of CI7lD-

placency. Therefore, in the past no 
demacracy has been prepared for a 
war that its peaple could see under 
their very nose. The example of 
Britain was cited and indeed, we can-
not forget the example of the USA 
which. with PearI Harbour only a 
month away, had almost rejected the 
famous Selective Services Bill neces-
sary for increase in the strength of 
the US armed forces. passing it by a 
ridiculously thin majority of 23· 

Therefore. I plead that in consider-
ing this Resolution, we concern our-
selves here with nothing but the 
truth. nothing but the (]Ibjective ana-
lysis of our defence needs. nothing 
but the stark facts that glaringly 
POint to the imperative necessity for 
the acceptance Of this Resolution. I 
hope that for once our international 
Minister Df Defence will 'gather the 
courage, that for once our Govern-
ment will display the foresight to 
accept this Resolution. I still have 
faith in both bodies. 

In case there are any reservations 
advaneed, let me destroy ·befDrehaild 
those puerils answers that have been 
prepared for our interDJltional Minis-
ter hy his ill-advisers. The first argu-
ment is going to be on the ground 
of defence secrecy. What ac-
cording to our Defence Minister, is 
defence secrecy? I had pointed out 
last time that a pamphlet circulated on 
the organisation of the Chinese Army 
is marked 'top secret'. Let me now 
disclose to you that hundreds of pam-
phlets on the detailed org8nl8ation of 
our defence forces are not even mark-
erl ·confidential'. Whose serrets Is the 
Defence Minister guarding? China's 
but our Defence Minister daes not 
know of such perverted sense of secre-
cy that prevaU. In the Defence head-
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quarters. I shall point out to you 
another example of this secrecy. If 
you ask the Defence Minister about 
the .performance of the Vijayanta tank, 
he will say that it y a secret and he 
cannor give out tbe detilillh .But thl: 
Vljayama tank uses IIWls manufactur-
ed·in E.ngland. It uses an engine that 
has: been designed by the United states; 
it uses Asok Leyland enaine. AU its 
performances are available from the 
0{leIl market. But he will not give 
them out. It we ask him about the 
performance of the MIG aircraft, he 
will 58y that it is a secret but if you 
look. up any international journal on 
'aircraft industry, you will get every 
information.'l'his is his secrecy. Yet 
he is going to harp on this secrecy. I 
shall warn him that he cannot exploit 
anY' ignonmc.e in this House because 
at least on this side it does not exist. 
That after all is his own sense of 
secrecy? There is another case. He 
will .refuse to give any information 
to this House on machine guns that 
we have ordered from Fabrique 
NatiODlll, Belgium. He will say that 
it is not in public interest. But when 
I visilled that factory in Belgium I 
found that the number of machine 
guns that we had ordered from that 
factory was given out publicly and 
it was is ~. It is then that 
I came to know that we had ordered 
these machine guns. If we ask about 
the Russian SU 7, then again he will 
say it is not in the public interest. 
But its details caiI. .tH, had 
fI'om any journal on aircraft Secrecy 
In modren concept of defence does Dot 
lie in preventing a small culvert or a 
wayside railway station from helng 
photographed. Yet, even on rome uri-
. nals you may And the sign ·'photo"ra· 
I'h7 prolUb:lted". I shall allow that 
for.some persons that may be the pro-
. per place to be safeguarded because it 
is there that they will seek shelter 
'-when war come&o You cannot prevent 
tile enemy acents from pbotoKI'aphing 
anythiag. There are cameras now 
built into anall lighters into coat 
lapels wi& leDRs in the buttons or 
tiepins. What needa to be .afeJUUd-

ed is your strategy, your tactical pJ.aus 
Bl1d the proposed committee is not 
going to touch these. 

May 1 further ask the Defence 
Minister: from whom is he going to 
keep our defence a secret? From the 
USA? After the Chinese aggresssion 
a team of experts from the United 
States came and it is they who have 
drafted all our future expansion pro-
grammes for the armed forces. It is 
they who felt that we needed twenty 
divisions to hold the Chinese. It is 
on that plan that we are working. 
It is they who planned how much air 
force we should have. It is they who 
planned all OUr air defenCe arrange-
ments. 

"l) m~ ~~ t~~~. (llfl<:"I1'M) : 

" ~e  ~~ .  l!li: 'flIT llWf "n~ ~ 
~ ? l!li: ; ~ " ! ;; i,qi('sT ""'@- ~ f1f; 
~" 1 iT ~R hr l!» ~.  ~ 

i1.ffilT t I ('d ~ 'liT ~ IfiT wn:ll1il 
l!>T ~iT sT ! ~ ~ ~ 'i!1f ~ .;mfr ? 

,,) ~~ 'tf f •. ~; ~.; :  ~ 

~ ~ i. tt i~~T : :~~ 
~~~ I 

MR. DEPUTY-SPEAKER: Doe. he 
make any statement which goes 
against the general security of the 
country? The Minister is sitting here. 
It he is making any incorrect state-
ments he will contradict him. 

SHRI RANJIT SINGH: I am only 
saying that the security arrangements 
had been evolved by having the 
Americans probe into our plan and 
arrangEmlents. He is not Wl,dentsnd-
ing it. I can well understand his 
groans and grunts because he is 
toreed by his party to eomnnt such 
zoological antics now and then. (Aft 
Han. ,Member: There is no party whip 
on this' issue): I aln not 18lIdng of 
party whip. I know there is no wbi1I 
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am not concerned with any party. I 
am concerned QIIly with the bare 
truth. . 

Look at the other side. Are we going 
to keep these things a secret from 
Russia? We have had their experts 
who came here. All our' lIeaponry 
system is based on the Russian we4-
ponry system. We are 'getting 
tools from tbem and we are getting 
aircraft from them and we 
are going to manufacture MIG aircraft 
here. It is tbey who are planning 
tbe weaponry system over here, and 
our organisation over here. The 
Americans plan our divisions; tbey 
gave detailed outline plan Gn our 
mountain division and the Russians 
are planning all our weaponry system· 
From whom are We going to keep 
thesej things secret? Frorn our own 
countrymen and from this House? I 

hope the hon. Member will now ur.der-
stand tile point that I am making. 

16 lin. 

There is another assumption, that 
we might keep these things a sec.ret 
from China. It is just an assumption 
that the left hand will not come to 
know what the right hand does. 
When the Russians know something, 
how can you say that the Chinese will 
not come to know of these things? 

Another thing that I would like to 
point out is that the modern concept 
of defence does not lie in preventing 
the enemy from knowing our strength; 
it lies in preventing the enemy from 
knowing our intentions. I had been 
to certain foreign countries; Israel fur 
instance. They permitted me to 
photograph every installation. There 
was no secrecy because they know 
that these installations are already 
photogRphed by the enemy. 

I ~ e Sardar Sahib, or, if he 
would prefer to be called Sardarji, 
that I have no intention to advocate 
that a committee should pry' under 
his "Veil where strategy ~s and 
planning are ~ BUt the iron 
curtaill must be retIl(Jftd, IIIU8t be 

lifted now, from the state of morale, 
~ m tile state of corruptiOn and the 
'state of inter-service, inter-4ll'In and 
inter-departmental conflicts that tell 
upon the nation's security, and there, 
this committee must' and will inter-
fere. The Defence Minister .alone 
. ·cannot. If he could, the following 
'situations could never have arisen. 

There was an embodiment of certain 
units on an emergency basis in 1960. 
Some of these units Wei'e unique ir. 
'the whole of India. For instanee. 
amongst this was a regiment of 

medium artillery of which we had 
only four in tile whole country. Three 
'months before the Chinese agression 
orders went from the Ministry .of 
Defence that these units should be 
· disembodied and everybody' was to 
the sent home. And when did this 
disembodiment start? .Just before 
the Chinese attack and throughout 
· the period when the Chinese wenl 

· advancing in our territory, our people 
were being sent home; the arm was 
being reduced. On the one hane!, 
orders had gone to call up special re-
serves, and on the other hand, the 
army was being reduced. When the 
Chinese ceased fire, these people were 
called back and re-embodied. And 
do you know when they were disem-
bodied again? Just nine da,.s before 
Pakistan attacked Kutch. On the 1st 
April this unit was disembodied. Alon& 
with it six more units were disem-
bodied. On the 9th April, Pakistan 
attacked Kutch and on the 27th April, 
these people got their recall hack. 
After we had agreed to cease-fire in 
Kutch, these people were recalled. 
Again, with another disembodiment of 
these units, the streDlth of the army 
was cut. On the 31st August, 1965, 
these units were disembodied, and 
on tbe 1st August. 1865, Pakistan 
~ e  with SiI Armoured Divi-
sioIns in Chaamb. We alI know that. 
During tile advance of Pakistan 
through Chaamb, these units were 
bemg dhembodied. 

Sit', that is why a defence probe is 
essential WI to who ·is Deblndthis 
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lessening of the strength of the armed 
forces at the moment of crisis. It is 
such a cO'mmittee consisting of mem-
bers of all shades of opinion that will 
go into it and it is such a committee 
alone that will get all the information 
regarding such matters and the effect· 
of such things. 

Let me point out another case. 
During one of the batUes, there was 
a solitary case, when under the stress 
of battie, the Commanding Officer and 
10 men remained on the spot facing 
the enemy shelling, and the rest of 
the battalion disappeared. This Com-
manding Officer was there only for a 
period of six days in actual cO'mmand 
Of the unit, and in six days he could 
not do anything. But instead of 
being rewarded for having held to his 
post, for having remained :1t his post, 
he has been removed because some-
body on the top was not satisfied with 
his boldness. 

There was a case of another high-
ranking officer who displayed exemp-
lary courage by remaining on the 
front under the direct fire and shell-
ing of the enemy, but because his' 
superior did not see eye to eye with 
him, he was charged with cowardice 
and shunted out. We all know it was 
a wrong action, ,but we are not ready 
to rectify it. This type of committee 
can rectifY' it and raise the morale of 
the people, ·because the morale suffers 
on account Of such things. 

I will mention another case which 
will stun the House. There was a 
battalion called the Second Battalion 
of Assam Regiment, posted in Srinagar 
in a very remote spot. It was very 
difficult to get water up to the trenches 
of the troops there. The command-
ing officer had brought his family 
and the troops had to fetch water for 
his family from a distance of Ii mUes. 
One day one person made a stray 
remark in privacy, which a soldier is 
always permitted to make, viz., "If 
this person's wife had not been here. 
we would not have had to face this 
situation of fetclUnJ water from a 
mile fvr his family." 

MR. DEPUTY -SPEAKER: 1 have 
gat a long list of members who want 
to speak. He should conclude now. 

, SHRI RANJIT SINGH: You know, 
'Sir, it is 'a matter Of national import-
'lince. Nobody can disclose these 
'things. I will finish in five more 
'minutes. What I am pointing out is 
'the root cause of the trouble in ~o
'land. Because of this remark of a 
'soldier, the commanding officer stop-
'ped the food of the Whole battalion, 
something that is never done in the 
army. The soldier's stomach is never 
'touched. In the evening, when they 
went to the langar, they found that 
food had not been prepared. They 
'opened the langar, had their dinner 
and after a hearty meal retired to 
bed. Next day the commanding offi-
cer reported to the Brigade Com-
mander that the battalion had revolt-
ed. Next day, a group of people 
wanted to go to the commanding 
officer to apologise to him for this 
misunderstanding. But when he saw 
them coming, he left his mess, ran 
away to the Brigade Headquarters and 
reported that the battalion was com-
ing to kill him. The Brigade Com-
mander came with tanks over there 
with another battalion to arrest this 
ibattalion, He found that the battalion 
was not in revolt and nobody wall 
armed or was raising any hue and 
cry. But for two months, the whole 
battalion was put in an (1peration 
called "operation pinjra" It is a 
shame upon us that in Alwar, in small 
encloures of barbed wire barricades, 
the people were separated one by one 
and were exmbited like cattle for 
two months. There was a general 
court-martial and they were sentenc-
ed. The high officers came to know 
'that it was wrong, but in order to 
protect the honour of a single com-
manding officer, theY' punishild the 
whole battalion. Those people filed a 
writ in the Supreme Court. They 
were summarily dismissed from the 
army 4lld they are now leading the 
Mizo re"olt because a majority of 
them were M!z01. Such a thlna· would 
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not have occurred if we had a com-
mittee of this type, because somebody 
would have intormed. . 

THE MINISTER OF DEFENCE 
(SHRI SWARAN SINGH): What 
would a committee do in su~h a case? 

SHRI RANJIT $NGH: You will 
never Wlderstand defence matters. 
That is the whole trouble. That is 
why I have called y>DU the Interna-
tional Minister of Defence, because 
you are concerned not with our de-
fence, but with the defenCe of Viet-
nam, Korea, Israel and so on. 

SHRI MANOHARAN (Madras 
North): This is an unfair remark. 

SHRI RANJIT SINGH: If he also 
thinks that is an unfair remark, I 
will take it back. (InteTTuptions). 

SHRI RANDlllR SINGH (Rohtak): 
We have got a very competent De-
fence Minister. There is no doubt 
about it_ 

SHRI RANJIT SINGH: The aim of 
this Committee would be merely to 
fWlction as a watchdog to ensure that 
the morale of the services, their 
strength, their consciousness and faith 
in their leaders do not dwindle by 
such acts a3 I have narrated. I do 
not mean it is going to interfere with 
the functions of the Defence Minister. 
It is going to help the Defence Minis-
ter. 

I would request the Government to 
let this leadership be now diversified 
instead of being personified. A sainik's 
morale depends mainly upon the 
leadership he possesses. We have 
reached a state of affairs when one 
single man is not there to intuse 
confidence into him. There is no Lal 
Bahadur Shastri. There is no Jawa-
ha.rlaI Nehru. Therefore, let him 
derive confidence from a body of 
people representing all shades of 
opinion. It is only they' who can 
assure the House and assure the Prime 
Minister that the country is well pre-
pared in all directions for its defence . . 

I will request now tIutt this great 
caUlil be supported by all sections of 

the House. I have much to say, bL! 
I pass the ball to other' colleagues 
for swifter shot at the goal. 

I thank you, Sir, I thank the House 
for giving me this oPPOrtunity. I 
will say again, as I said in the open-
ing part of my speech that if I have 
said something provocatiVe it should 
not be taken as something against 
the resolUtion. It may be taken 
agaInSt me personally but not against 
the cause which I am advocating. 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"This House resolves that a. 
Standing Parliamentary Commit-
tee on D"fence be appointed to 
study the problems of India's 
defence needs and periodically to 
keep scrutinizing her defence 
preparedness and suggest ways 
and means to the Government to 
ensure the security of the coun-
try's frontiers." 

There are two amendments. Are hon. 
Members moving them"? 

SHRI E. K. NAYANAR (PaIghat): 
Sir, I beg to move: 

That in the resolution. 

add at the end-

"and such suggestions must be 
endorsed by Parliament." (1) 

SHRI BEDABRATA BARUA 
(Kaliabor): Sir, I beg to move: 

That in the resolution,-

fOT ''periodically to keep scrutini-
zing her defence preparedness 
and sugget ways and means to 
the Goevrnment to ensure the 
security of the country's frontiers" 

substitute-
"to make neceuary sUiP_tiona 

in that regard" (2) 
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~ lfi': ~T i ~ ~ ~T ; ~ ~ 
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,,1' ~ 1~T : it;fu: lfi"@T ~ I 

"1 will give example 01 how on 
the question of defenee even 
England, perpetually ftghting wars 
since hundreds of years, maintalD-
ing an empire by the force of 
might, failed owing to the Inhe-
rent weaknesses of democracy. 
The PSYchology oS a democratic 
Government is a psycholo«Y of 
peace." 

SHRI RANJIT SINGH: Some weak-
nesses. I have pointed them out. 

SHRI AMRIT NAHATA: You said 
"owing to the inherent weaknesses" 
not llsome". 

~T ~; ~ ~ f;p ~ if; lJR': 

~ ~ m ~  ~ I ~  ~ ~ I 

SHRI RAI/JIT SINGH: This is his 
approach. 

SHRI AMRIT NAHATA: Yes, thh 
IS my apprc ach because it is not a 
secret that the leaden of their party 
have repeatedJ:y cal.ed democr deY It 

'brothel' and Parliament 'talking 
shops.' 

;;r.r ~ "'*' ; ~ ~ ~ f;p 

~it~~~~ 
m ~.~ 1 ~ ~ W'f'l\"<: ,. ; ~ 

~~ ~~~t:m 
~i ~~~~i!t~i ;m 

!i 1o T~~ i t 1iT~" :T  I 

SHRl RANJlT SINGH: The hon. 
Member sho lld lmow the facts about 
OUr party. 

SHRI KANW AR LAL GUPTA: 
(Delhi Sar!l.lr): How can we remove 
his ignorance, Sir? 

SHRI RANJIT SINGH: Sardar 
Sahib being the senior member of the 
Congress present in the House sbould 
eontroI tIUs hon. Member, 

1 ~~T:~~;  

~ i t~ ~ ~~ 

qf.f ~ f fo!; lfu:rq.rof'{ ~ ~ ireT 
~ ~ 'fR ~ ~ IFf ~ ~ ifTirtr ~ 
T~~~~ i ~ 1ii ~ 

~  

T ~ iii !Q : ~t I 

rr.i .. ~ ; ~T : ; h. 1~~ 

i i T m 1i i ;~ !  ~ 1 ~ 

.~ . . ; ~~ Ttc T~ 

~ ~ 1 t I ~ ~ -.it ~ 1!f;fT 

t I q1R' W'1 ; ~iT fo!; ~ 1fT>IT t crT 
~ If{! ~  ¢ ~ I·i\"it m ~ 
~ t fo!; :~ ~ : ~ ~ :

~1!..~1 

16.15 brs. 

[SBRI )(ANOIWIAN in the Chair] 

ttf' IiTiA)ll ~~  : ~ 1!ilft 
'flIT W'1 if; ~ it ? 

~ ~~t T: ~1 tt t~ 

"1h; ~ ~ ~  ~ mtr it 9,,", 
~ ~~ o!;~ lIilft ~ 
;mrt t ~itm T.t  

1Ifi· ~:~ ~ : ~ 1 t.~ 

~ ~ m ~ 'R<fif 
~  

>It) ~  ~~ : ;;r;r mcrtfO.: ~ 

t 4T~~ t 

i\'U .1!R<I1 t fot; ~ it ~ 
~~~i ; ~t ~ 

~ if 1Il ~ ~ ~ t: IiIr 'II'It 
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~ . t; Wflfif ij; eW it \l:T ~  ~ ~!1 ~ i;  

eW it &:T. -sr",,-CIifoI<t; ~~ ilfr '31"1 ~ 
~ .. \(ft ~ ~ ~ ~ h: lI"!''!? ".~ ~T 
~ I ~~;  ~4; "Tf{ mill" it w·omr 'l>T 

1"~ 1fI"RIT j fit; ~ ~.~ ij; TT it 
~ ~ ~  ~ ~ ;fr.r ~ ~ I 

W'ii ij; 1!'l it l{i[ ~;  f'f. l:I& ~~ lim1 
~ ~ 'il': ~~ ,.n-.mr ~  

11 i1~~ I ~; ~m . ;:  'f.1: 

fum ~ fit; mtmVr, '3I";r(JT, ~~ 

"1""'" ~ 'I>"r <m or.<'t it 'iii{ ilfTlT 
~ ~ <iT <rir ~ 'lir.rr 0T'I>'f :;;r4; 
m- ~ !f'f ~ ~ I 

it~~~ i!; mTi ;~ 

it mT ~;  3f"RIT 'In :i:TIJ1''f. ~ 
~ I ~ ~~ ;f.T 'f<1T mq"flH-

~ 1 ~  'tlrT ~cm: ~ Il:it ~ 11T'f 
'Ii': "f"RT ~ ~ ~ 11"il: fiwra 
o:a1'f.T7 111 f'l"!T ~ ~n: ~!1  it lfit ;m: 
~T "i",orr liT ToT g fi!; ~ ~t 
fi:rfir.r m><rM ~ ~ ~ .: ~  f"lfiffl 
lf4lfu:T wr"t1r ~ aT 'fTf;;rik: ~  ~ I 

ll1IT m,," 'f.T 'IW-m<fT ~  ~ 'R ~ 

~mT~ I it :T~~ it;~~ 

~~ ~~ R ~ 

i ;~ TU i 1 ~~~ i!;T~T 

'lit ~ I ~ ~ <i ~" i: >tOJr<'f1IT 
if; ~ ~ ~; ; i gt' ~. 

'!TfuiP.: if; >mar 'liT ~T -srifin ~ W 
tlfi:!fa ~ ~; ; Jf;mr<J if; fOfl!; '1fT 

~T Q~ ~ ~n: 'llR ~ aRT ~t  ~ <'fT W 
>r'lirt,.n- ~ '1>1 ~ f'.Il'AT 
'Ii': ~T " T ~ I it ~~ T t f'f. iffi"T 
~ m ~~ l:;rorfufq.;r 
~mtt  W"t1r ~ lfr, Il:lf ~ .. 

>i; ~  ~ : ~ ar.W ~ w it 
>IT'l11"T? . 

SHRI SWARAN SINGH: May I 
suggest to the hon. Mover that he iB 

not serving hiB cause by continuous 
running commentary? 

SHRI RANJlT SINGH: It is not mY 
fault.  This is a national cause. 

. SHRI SWARAN SINGH: This is the 
type of thing ltIfiich' I dO not want him 
to do. Even when I am speaking he 
is interrupting. I would suggest that 
there is no use making a running 
commentary when another Member 
is speaking. That will only conaume 
time unneceasarily. No speaker says 
or e~ ects that everybody should agree 
with what he says, much less a person 
like Shri Ranjit Singh, who may have 
a lot of. experience about the army but 
nO experience of public lite or Parlia-
ment. 

SHRI RANJIT SINGH: How does 
he say that I am a public man. 1 
have corne here after gaing through 
the elections. Why does he Eay that? 

MR. CHAIRMAN: That is his 
opinion. Why do you bother about it? 

SHRI RANJIT SNGH: He says that 
I have nO experience of public life. 

SHRI SWARAN SINGH: He says 
that other people ao not understand 
defence. But if it is pointed out to 
him that he does not understand partia 
mentary matters, he at once gets up 
excited. 

SHRI AMRIT NAHATA: The mover 
contradicts himself when he says that 
Members of Parliament do not under-
stand defence and only those who are 
in the army understand defence. By 
saying that he is contradicting him-
self. 

MR. CHAIRMAN: Now let him 
speak on the subject. 

'>1) ~"; ~1 !1 : 11"\l: ~ ~ fit; ~ 

~ if ~~ ~  t, ~T i!r.miT 
if ~1 m: ~ ~n: ;;r.r 'liT« ~ m ;;ffit 
~ <iT ~ fi;r>;rr 'lfT,T ~ fi!; ~ .t 

;;iT~ ; : i; ; ~~~ .T~T 

~ I ~ ~ .n- Q'"If(q.IT ~  ~~ $I'ifin 'liT 
'lORiT ~ ~ ; ~ I ~ ... .r.r if; 
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SHRI G. VISWANATHAN (Wandi-
wash): Mr. Chairman. I cannot 
c1 h~ to be an export on defence but 
I am trying to become an expert .on 
defence. I come from a place whicb 
is contributing so much to the defence 
of this country. M district, North 
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Arcot, Tamil Nad, is at present havme 
43,000 servicem .. n. 

SlIRI KAMALANATHAN (Krish. 
nagiri): Krishnagiri, my c01)stituency, 
also. 

SHRI G. VISWANATHAN: First of 
all, at the outset, I must thank our 
friend, Major Ranjit Singh, for having 
brought forlVard this Resolution which 
has fooussed the attention of tms 
House on the problems of defence. In 
his pamphlet he has suggested ways 
and means of improving our defence 
potentiality. He has visited recently 
a country which in four or five days 
has won a major battle. He has sug· 
gested from his own experience' whRt 
can be learnt frOm tWs country. 

As far as our country is cOncerned, 
we are spending huge amout of money 
on defence. I do not decry that, but 
at the same time we cannot afford to 
allot so much money for defence be-
cause it talks away more than half of 
our Budget when we have other fields 
also, for example, agriculture, indus· 
try and the welfare of the downtrod. 
den. 

Some of the other countries do not 
have a large army but they have large 
reserves. We can follow that exam-
ple. Our Defence Minister was also 
connected with the Foreign Ministry 
tor illong time and it is good that one 
aware of foreign policy as well as of 
defence, because OUr defence policy 
is dependent On foreign policy. 

We have two enemy countries on 
both sides. Our defence problem has 
to be discussed from that view. We 
cannot always be preachlng peace out-
side and be enemies to our neigh-
bours. We )'lave 10 pursue a uollcy 
of negotiations. My hon. friend, 
Major "Ranjit Singh, will not accept 
this suggestion because he says that 
the country must always be ready for 
a war. That is good to a certain ex-
tent; at the same time, we ./lave to 
keep our oo ~ open for I1egotiations 
so that our neighbouring cJuntries 
will COme to terms with us. At the 
s .. me time, the agl'\!emenl must De an 

honourable agreement to this country 
also 

SHRI INDER J, MALHOTRA 
(Jammu) : Negotiation about what? 

SHRI G. VISWANATHAN: For 
peaceful and honourable settlement. 

We have to look at the expense or 
the Defence Ministry as to how the 
money sanctioned Is being spent. I 
had an interesting cOnversation with 
a military officer. I was· asking him 
about the expenses in defence. He 
was telling me some interesting things. 
He said that for a building which can 
be built with Rs. 1 -lakh by the State 
Government, by the Public Works 
Department the Defence takes at least 
Rs. 4 lakhs. They consume so much 
amount of money. I would request 
the Defence Minister to go through 
this and to cut down extravagant ex· 
penses of the Defence. 

Again, to read the Audit Report, we 
understand that there are SO many 
lapses and so much extravagant ex-
penditure incurred by the Defence 
Ministry. In his suggestions, rather, 
recommendations, Maj. Ranjit Singh 
has suggested very many things. Some 
ol them are very interesting and must 
be discussed and some of them must 
be accepted "by the House. 

He has suggested, first of all, that 
this country must be defence-oriented. 
That has to be accepted by all be· 
cause, at present, we have t~o ene· 
mies on our borders. He has sugges-
ted that there should be only know-
ledgeable Ministers all.d officials deal-
Ing with defence. 1 do not know how 
far this can he llnplemenLed in the 
present set·up in a demacratic cOun· 
try. But thiS suggestion has to be 
taken very serlous1y. He has also 
mentiooed that many of our Ministers 
have not tried to use even a toy pistol. 
This is an interesting thing. I want to 
state one thing that when I visited 
the H.A.L., Sangalora and asked them 
whether the Defence Minister has visl· 
ted that factolY. where our famous 
gnat plans are produced, to my sur· 
price. I was told that the DpfMce 
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Minister has not so far visited the 
H.A.L.. Bangalore. 

AN HON. MEMBER: Because it is 
in the south. 

~ SWARAN SINGH: To 
clarify, I would like to Say that the 
Minister of Defence Production is in-
charge of it and the Minister of De-
fence Production has visited it almost 
every 5 to 6 months. 

SHRr G. VISWANATHAN: This is 
not only the question of defence pro-
duction The Defence Minister sheuld 
also visit the place where gnat planes 
are prodUced in which we have won 
the battle and defeated Pakistan. We 
must haVe a knowledge of it. Previ-
ously, I did not have the idea of 
gnat planes. After visiting the H.A.L. 
I have got so much idea llbout that. 
I would request the Minister to have 
Intimate knowledge of our defence 
forces. 

Another suggestion made is that in 
the field of education; the curriculum 
~hou  be defence-oriented. The stu-
dents in colleges, particularly, must 
be taught ~omethin  about defence. 
That is very necessary in the national 
interest. 

He has given very many suggestions 
from his experience of the recent visit 
to Israel. One of the interesting sug-
gestion is that their air force is very 
superior so that they won the battIe 
against all the Arab forces c(,mbined 
together. We have to keep that in 
mind. Our radar syste'lll is very poor. 
Even the Defence Minister will not 
refute that. We have to improve our 
radar system. Again, as far as air 
force is concerned, we have got vey 
intelligent airmen who can defeat any 
other country. But OUr nevy is not 
strong. Though We have a long 
coastal line, our Minister and Govern-
tIlent have not concentrated their eff-
I)rts to stren/Zthe3 the !Ii avy. I think 
they do not have even a submarine . 
.Even if there is one !lUbmarine, they 
will have it only for showing tei the 

foreign dignitaries and the VIPS. We 
must strengthen our Navy also. 

MR. CHAlRMAN: He may conclude 
now. 

SHRI G. VISWANATHAN: Finally, 
I would request the Minister that 
while spending money, he has to ~ 
very prudent and has to take care of 
each pie that is spent for the defence 
of this country. 

SHRr NARENDRA SiNGH MAHI-
OA (Anand): r understantl Major 
Ranjit Singh's spirit and feelings 
because Army possesses very fine men 
and we all are anxious to improve 
our defence needs. I appreCiate his 
sincerity. I recall my own experi-
ence 37 years back, when he was ~ 

bably very small. I have received re-
gular training in thE' army and I 
have some background. r Was 
connected with the Queen Victoria's 
Own CrOPS of Guide, a famous 
British Re~i nent. The ciroum-
slances then were .uch that one 
could not survive that illtreatment 
which one received in those days. I 
have been very close to the defence 
forces in India. Many m40mbers d 
our family are there and I have also 
seen some other Armies in the wurld· 
I have alSo 'seen the working' of 
famous Luftwaffe While receivillg 
training in gliding in Germany and 1 
have also seen the spit of pre-War 
Germans. We are a peace-loving 
country but have to learn a lot in 
regard to defence and it needs, and I 
very much ~ eci tt  the su~ e .i.ion 

that there should be a standing Parlia-
mentary Committee on this matter. 
It Is a welcome suggestio.n. But the 
conditions In England and other places 
are different; many of the Members 
of Parliament have seen both the 
Wars, the First and the Se-'Ond, but 
here, I am afraid' oUr Members are 
very keen only on taIking'-':lf course. 
they .hould be; but when we have 
establlsued an MPs Rifle Club. the 
response Is very poor. I would i~h 

our Members to learn the art of shoo-
ting. to defend ther.1selves (Incerrup-
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tions). We should learn the art of 
shooting for self-defence, not for· 
shooting at others but to defend. I 
request all OUr Members here to join 
the Club and learn the art of shooting. 

Defence is a very vast subject and 
as one of our Members very rightly 
said, it has to be under the civil 
authority. We also have a record of 
it, we have the famous Chanakya's 
saying, given 2500 years back, that 
"Kshatriyatva" should be under Brah-
manatva'i.e. the military llutbTi ties 
must be under the civil authorities. 

I am very glad, Major Ranjit Singh, 
after receiving training in the Army 
has come to us and has given us the 
sincere advice. He may be a little less 
tolerant because he is overzealous 
about the defence progress in the 
country. Of course, there are no two 
opinions about this. We possess the 
finest material in the jawans that we 
have in India. I am proud that jaw-
ans, as nowhere in the history of the 
world has been standing as a gaint for 
the last six years from Ladakh to 
NEFA to defend the borders. We 
must realise that nowhere in the his-
tory of the world has an Anny stood 
at a height of 12 to 15 thousand feet 
for six years, and for that, how much 
we PaY to our Jawans. I visited the 
f,ront in August last and I am proud 
that they are standing today under 
45 feet of snow without grumbling 
while we are talking about the defence 
needs. I should say that their srrit 
Is worth praising; it is not merely the 
material that cJunls; hut much m,1fe 
the sPirit. We have defeated the 
Pakistanis and we shall defend our 
country and defeat the Chinese also 
if they attack our country. It is the 
spirit which I!\. important and the 
material comes in the second sense; 
the spirit has made our jawans what 
they are. They can stand up 
and fight all over the world. 
In the I;Iattles that have been fought 
like tlie battle of Casino by the 
eighth division in Italy, even the. 
Germans ran away from the, fa.nous 
gorkhas. Recently' JIOng with a team 
32lH L.S.-llI 

of Members of Parliament, had visited 
Tithwal front and our jawans were 
inspired and happy to see us. I re-
quest Members of Parliament to go 
to our various fronts after the .... inter 
season is over. All they want is a 
lUtle pat. Certain materials are re-
quired and We are now supplying 
them. 

Defence is a subject which is very 
important, and near to my heart. But 
if any thing is neglected amongst us 
here today, it is the defence subject. 
It is no use criticising the Minister. 
Let us admit we have less knowledge 
about defence services. We cannot 
now fight with swords and old wea-
pons. The need is there to modernise 
our Anny. If we have to reduce some 
of OUr extra staff. we should under-
stand, it is not a question of unempoly-
ment. It is a question of modernisa-
tion; and when we modernise, it has 
to be expensive. We have to learn 
from many nations. We are yet a 
developing country. We have not got 
all the know-how. So if we have help 
from the Russians or the Americans, 
there is no harm about it. If we think 
that they know our secrets, yet we 
should not publish them further and 
we should not allow OUr papers to be 
in the hands of our enemies. Recently 
the Iranian General was here. We 
had conducted him to Nathu La and 
other places. That does not mean 
that we are showing them our secrets. 
Secrets have to be preserved. There 
should not be any laxity in that 
matter. But defence is a subject 
which cannot be openly discussed in 
the House, and cannot be lightly treat-
ed. The Minister is expected to give 
us all thej information sbout our 
strength, about our divisions and all 
other things We know the recent 
incidents about the Award o! the 
Kutch TribUnal. I was the first to go 
there in 1965. And the Kutch Award 
has to be judged from the strategical 
point of view, not merely from the 
point of view of the political part of 
the award. We are just now worried 
!Ind ~  that this Is a wron, aW!lrd. 
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These are political matters which ul-
timately lead to defence matters. De-
fence matters have to be understolld. 
Whether the award is accepted or not, 
it is a dlffererit thing. It is for Mem-
bers of Parliament to consider. My 
plea is 'this: Please consider all this 
from defence point of view as well. 
Even it we accept the award. and our 
defence s,trategy will have to be ad-
justed. So defence is very imPOrt-
ant-1!gpecially in the border areas. 
At the same time I wish that Mem-
bers of Parliament take more interest 
in defence matters. I wish that Minis-
ter takes us around. Because many 
of us have not even seen a tank. 
Some might say: Is there water in 
the tank? So. we are yet "hildren in 
the matter of defen.ce So. lIlt us 
learn, I would request the ,Hon'ble 
Minister of Defence to take our Mem-
bers of Parliament to di1ferent .places 
to see the tanks. the aeroplanes. 
machine-guns and all those things. 

SHRI INDRAnT GUPTA (AIi-
pore): I rise to add a few words in 
support Of the hon. Member, Malor 
Ranjeet SiDgh'splea for a new aom-
mittee of Parliament Members to be 
set up, to be taken into eonfidence 
un defence matteI'll, and also to act 
as some sort of advisory body at 
least to the Government on this ques-
tion. Our party is dissatisfied with 
the funetions and the TOle of these 
'informal consultative committees, 
which are atteclled m the various 
Ministries. ,AAd eerttdnly. as far M 
defence metters are com!ernea., a con-
sultative committee of that type is 
not serving.1l!IY usefUl purpose what-
soever. 

Myhon. friend, Shri M\lhida, just 
now said that it ,is not possible to 
discuss defence matters 9,PE!nly in 
Parliament Of course, these are re-
lative terms, 'because we have seen 
that in Patliamertt in BriWiIi or even 
In the US Congress. verY mum more 
discussed than we are pern1itted 
ever m discuss or even to receive in-
tQ ~ion on in thi3 House. e ! ~ 

theless, I agree with him tilat there 
'is a eartain field which cannot be 
opened up pR'hapg for public discus-
sion always. For this re380n, this 
type of committee suggested here is 
I think, a wry good and sound idea: 

There are two aspects tt> this ques-
tion. One is that of national defencie 

o~ the security point Of view, 
which is a national question transc-
ending all political differences. There 
is also the financioal implication. I 
shall just refer to is i~ because 
I Snd that a former Governor of the 
Reserve Bank of India. Shri H. V. R. 
lenger, is reported in the press as 
having sald at a meeting of the Rotary 
Club "Of Calcutta on the 13th instant 
thoat in his opinion, the basic cause of 
the peresent economic recession in the 
country is what he describes as the 
gigantic defence expenditure we are 
having to ineur. Nobody has grudged 
this to GoV(!rnment s'ince 1962 when 
the defence budget was boosted up 
to its .presellt proportions uf 800 to 
900 crores of rupees per year, when 
we have felt that it is necessary for 
the defence of the country. But the 
time has come when everybody in 
the country is seriously cencerned 
over the question as to whether this 
money is being properly ~ent or not. 
how much of it is being wasted, what 
part of it Is put to infructuous or un-
productive purposes '1nd \vhether the 
money that is 'being expended ~n 
be put to better use or not. 

I have a suggestion ,to make. 
think the time has come after six 
year.s h~n this kind of defence bud-
get "Qutsid.e the general budget shOUld 
no longer be permitted as a luxury 
or an extrava.gance. It is time the 
defeoce budget was incorporated in 
the general budget and made part 
of it so that it could be budge.ted for 
as a whole 00 thebilSis of whatever 
available resources there are in the 
country and could be discussed and 
e~te  in that way. This allotment 
uf ~.  ~.  crorl'S pving a sort 
of blarik cheque to the netence i n s~ 

try to do wh'at they like with it, and 
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then not beina answerable to the House 
in the sense that whenever certain 
questioDS are raised, Ute' veil of se-
crecy in the name of public interest 
descends upon it, is something which 
I think we should ,give the IO-by to. 

Only recently, the estimates Com-
mitee reported on one aspect of de-
fence. I was glad to see it the other 
day. I have not had time to study it. 
But I notice one ,point which some of 
us have 'been making repeatedly, 
year' oafter year, in the diseussion on 
defence matters that more ffiOftey 
should be allotted for defence re-
serch, not less. Because we find that 
the amount devoted' to defence re-
search in OUr country 15 propor-
tionately much less than is spent by 
other countries. Essence of our de-
fence progr amme should be !'t!H -reli-
ance so that more should be spf'nt cn 
indigenous research by our !!efence 
scientists in research laboratories in 
this country so that we ,become less 
and less dependent on external 
sources. 

The Estimates Committee has more 
or less subtantiated this criticiSm and 
suggested that thts amount should be 
increased, It Is much too niggardly 
now· These matters are there: There 
is no time to go into details. 

I will just refer btie1ly to one mat-
ter which :trolliHeB us, the qlleStion of 
self-sufficiency in aircraft. FOr exam-
ple, I know it is very difficult now 
overnight to I:!eeome self-sufficient in 
all types of laircraft requiPed for 
modern milltary operations. But we 
have to progress' towards that. Some 
good work has been done-o.I do Mt 
deny it. But we find from reports 
available to us that the Government 
Is dabbling, In SO many types and 
varieties Qf projects that the ess!!Rce 
which should be there of a minimum 
amount of standardisation in alTcrsft, 
which Is lirlked up With the questl:!m 
of epare ])8!'ts, components and every-
thing, that aspect 'is being neglected 
very seriously whkh may n~ lIS ':In 
very great dUBeuffies. 

For example, we know that H;awker-
hunter aircraft have been purchased 
from Brititirl. We have md to PIIJ'-
chase th'l!m outritbt. The expendi-
ture is not disclese«i to us on tile 
ground of public interest. 'this was 
the . reply given to· a question yester-
. day or the day before. 
We 'are told that certain planes 
have been bought from 'Italy, diver-
ted from some .... here ~ se. That was 
not divulged. In reply to my ques-
tion, it was said 'that It w:lS nut in 
public interest to disclose detalll;. 
Anyway we can assume, t hat large 
amounts of money are aspect· and we 
know that modem aircraft are very 
expensive things. Thus :arge sums are 
spent for the direct purchase of com-
bat planes from outs'fde. At the same 
time we have not 'been told about all 
our ,projects which are on hand for 
SI:l many years. For instance, we are 
not told about the HF Z4 project. It 
was to become a supersonic plane. 
It was held up for technical reasons. 
Perhaps you will say that we cannot 
discUSs all that in the House. There-
fore, I should like a committee like 
that where we can know at least some-
thing about these things, What has 
happened to the Indo-UAR project? 
Some persons are in favour of it; 
others are oagainst it. As far as I know, 
Government has not given up that 
project. For how many more years 
will it go on and when is,1t anticipated 
to be ready? It was to have a 
SllpGrsonic engine 'from the UAR and 
an aircraft btidy built in India. There 
is then the "MIG project. When it 
stabilises itself, it coan make us ~e

reliant in one type of fighter aircraft. 
Progress reports abunt that project 
also lIl'e not malie available because 
of public interest. I was amazed to 
find that an oamount of Rs. 8 lakhs 
had been advanced by the Government 
to an American gentleman, Alan 
Br.agg, to set up a workshop in Simla 
in the mountains. I have seen :t my-
self from a distance; I do not :think 
I shall he allowed to enter it. The 
Ministry of Defence thought that he 
was an expert in designing helicopters 
and he is supposed to develop SOllIe 
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prototype of he15.copter for our Air 
Force. Several yeal'!l have passed and 
my reports indicate that the machine 
he has designed had failed to get oft' 
the ground; it is static. Several De-
fence Ministry experts had been vis'i-
ting that place to see the progress but 
I do not know what their report is. 
At the same time we are buyinjt heli-
copters from foreign sources and somr 
are being developed at Banealorl:. 
Yet S'O many lakhs Of our money are 
spent on thi.! projects. He is a US 
citizen living in this country. I can-
not understand what is goine on. 

When we talk of defence expendi-
ture, It is not because we are against 
any defence eft'ort. But surely this 
country and Parl1ament are entitled 
to know whether this mDney is spent 
.properly or wasted on useless projects. 
That is why I say that this idea of 
having a committee is quite attractive. 
We know the bottlenecks in various 
ordance factories. We know that Arnba-
jhari and Chanda projects were facing 
difficulties. At one stage the' Americans 
and the Brit'ish stopped ~ ine us aid 
and the know-how and so these were 
held up. Where are we going to dis-
cuss these matters? We must dISCUSS 
it somewhere, if not here. "r thank 
you for the opportunity you have 
given me and I stronily suport 
the idea behind this resolution. 
The form of the committee could be 
the subiect of further discussions but 
the idea is sound and so I support 
this resolution. 

t~~~ ~it i  :~ 

m.r.r m~  ~ ~ ~ ~" T  

~:m if; m1f.r ~ I ffi ~ ~ it 
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SHRt E K:. A~-A AR (Palghat): 
Sir, l' ~t  Iltost of the suggestions 
that have' been put forward in the 
resolution but I want to sUtgest one 
amendment that the recommenda-
tions of the Conunittee should be 
placed before Parliament and dis-
cussed, 

The bon. Members who preceded 
me have spoken on the supject of 
defelllce. Parliament Members do 
not know wbat is goiDg on in 
defence, When war breaks out 
collection· is made, but we do not 
know what is gQing on in the Defence 
Department. 

Sir, every year the method of war-
fare is changing. The modern war-
fare is not wliat' it was sollie years 
before The main force of war is 

n~. Weapons are also needed 
but as Shri Randhir Sirt.'rb also 

i~te  out, jawans constitute the 
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greatest force. I am not a military 
man lilke 8hri Ranjit Singh, but 
number of soldiers belonging to 
Kerala are even no\\" working at 
places 3500 miles away from their 
homes and that too at places 18500 
feet above the sea level in the 
Kashmir area. The Hitler-technique 
of war is gone. Hitler attacked 
Poland in 1939. When he failed with 
the mighty Red Army of the Soviet 
Union in 1945 he 'Ovithdrew and 
drank a cup of poison-water. Red 
Army means the technique of jawans 
as the main force. Romell attacked 
North-West Africa in 1941 but at 
last he had to withdraw from that 
area. What happened to America? 
The I8-nation army attacked Korea 
in 1952. It tried to croJiS Yalu, but 
it had to withdraw. What is hap-
pening in Vietnam during the last 
eight years? Only three crores 01 
peasantry in Vietnam are resisting 
the so-called mighty power. I am 
not calling America a mighty power. 
With all its modern weapons, with 
its modern bombs and rockets it is 
not able to bring round the Vietnam 
people. Only three crores of ordi-
nary peasantry, jawans, in Vietnam 
are fighting during the last eight 
years with the help of the surround-
ing nations. 

The only thing that ill needed is a 
political agitation among the jawans. 
Our country with 50 crores of peo-
ple has the mightiest force. Why 
can't we put the same spirit in our 
jawans? The other day I was travel-
ling in a train. There I met a Com-
missioned Officer who was going to 
be retrenched. He was recruited in 
1962. He got training for three or 
four years. He was recruited in the 
:I!:mergency Commission. He was 
.llsking me: "What am I going to do? 
What am I going to do with my 
family?" He said that Govenuilent 
.apent thousands of rupees on him to 
give him training and he was now 
t:oing to be retrenched. The funniest 
thine is that Government are going 

.. to recruit new Commissioned Offi-
ters also. Those who have fought, 
Who have got training are being 
retrenched and new people are being 
taken . in. It is just like the 
Naraya1U1thu. Bharanthan a mad man 
Who used to pull a stone all the way 
up the hill nd then leave it allowing 
it to come down. -Just like that 
trained officers are being retrenched 
and new people are being taken to 
be trained. The Defence Department 
is prepared to take only 20 per 
cent of he Commissioned Officers. 
The rest of them are ecing to be 
retrenched. 

17.04 hrs. 

[MR. DEPUTY -SPEAKER in the Chair J 

While I was in Poona three mem-
bers of the armed services, who 
come from Kerala, told me that 
they are being retrenched, even 
though they have put in a service of 
8 to 10 years. You will be surprised 
to know that the reason is that they 
have not passed a Hindi examina-
tion. So, the question of Hindi has 
penetrated into even military ser-
vice. Merely because they have not 
passed a Hindi examination, they are 
being retrenched in Poena. Those 
people met me and complained to 
me about it. . 

Then, while 'We are spending 
Rs. 1,000 crores every year on defence 
our jawans are very poorly paid. 
The behaviour 'of the officers towardS 
the jawans is also far from satisfaC-
tory. The mentality of imperialist 
.bureaucrat of the British period still 
persists in the armed services. That 
should be changed. The jawans 
must be given political education. 
The patriotic urge must be" injected 
into the jawans. The economic posi-
tiOn of the jawan has its effect on 
his efficiency. While a jawan is 
fighting for the country at an altitude 
of It,OPO ft. -he is always thinking 
of his poor -family 'which is not able 
to balance its budaet 3,000 miles 
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away from him. So, I ~  say 
that the Defence Minister must "look 
into the poOr conditions of service 
of the armed services personnel and 
try to improve them. 

N ow there is a restriction on ihe 
types of books and newspapers which 
they can read. By imposin& such a 
restriction, which is a legacy of the 
British period, We are keeping our 
jawans ignorant of what is happening 
in the country or outside. That should 
stop. All book£ and i~e t Ue mu.t 
be freely accessible to them So that 
they can improve their literacy. 

The Defence Minister should make 
a sincere effort to reduce the ex-
penditure on defence. Already, so 
many States are demanding a cut in 
defence expenditure. While reduc-
ing the expenditure on unnecessary 
items, he shOUld __ ensure that the 
salaries of the jawans are improved 
in order to give them confidence 
that this government will look after 
them. That is the only way in which 
we can have a strong defence force. 
Also, those who are retrenched 
from the armed services must be 
provided with alternative jobs. 

MR. DEPUTY-SPEAKER: llow 
much time will the Minister need? 

SHRI SWARAN SINGH: I will 
take 15 minutes. 

MR. DEPUTY-SPEAKER: Another 
10 minutes will be required by the 
mover to reply. We have already 
spent 20 minutes on this on the ear-
lier day. Today we have to con-
clude it by 5.33 p.m. I can extend it 
by aliother 15 minutes. At least by 
6 O'Clock we must give an opportu-
nity to the next Member to move his 
Resolution, so that it may not u.PSE:. 
I want to accommodate as IJUIDY hon. 
Members as possible. I have already 
got 5 or 6 names with me and othe~s 
are appearing on the scene. I will 

try to accommodate at least those who 
had given their names long ago. 

SHliIMATI S1iARDA MUKERJEE 
(Ratnagiri): Sir, this debate, like 
all debates on defence, I .. !link, is 
liable to end up in an emotional 
crescendo. I think, the matter under 
discussion is not welfare amenities 
for the services and so on; the mat-
ter under discussion is whether a 
standing parliamentary committee to 
look into the problems of defence 
need, and to scrutinize defence pre-
paredness etc. should be appointed. I 
quite agree that there shOUld be a 
parliamentary committee because 
parliamentarY committees are neces-
sary for control of defence matters in 
a democracy, but I do not agree that 
a parliamentary committee  which 
·will scrutinize defence preparedness 
and also defence strategy should be 
set up. Therefore, much as I sympa-
thise with Major Ranjit Singh's efforts 
and appreciate his efforts, 1 think, 1 
cannot support this Resolution. 

What are the ConventiaLls prevail-
ing in this country? Shri Nayanar, 
just before me, said that the officers 
are liable to behave in a bureaucratic 
manner. Once upon a time I had 
much to do with the services. I was 
an officer's wife and let me tell Shri 
Nayanar for his elucidation that when 
my husband wa$ the Chief of Air 
Staff, among the -children whom I 
used to drive to school was an air-
man's child. In the Air Force today 
there are schools where airmen's 
c'hildren and officers' children go 
together. 

So, it is not enough to hear what 
one person or another person tells 
you about what is happening. It is 
necessary to appreciate the situation 
as a whole, to go and live in an 
area iltay with the people and be 
mo~ them tif'iiDderstand what the 
situation is. Somebody who has got 
a chip on his shoulder or some sort 
of a resentment may come !Iud tell 
you some in1lated story. It is also 
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our duty to check up whether it is 
true or not. 

Regarding retrenchment, if we 
expanded during war time, it is only 
natural that there should be retrench-
ment later on. Every country faces 
this. During a war or an emer-
gency you have to increase your 
manpower strength and you do not 
expect to carry that manpower when 
the emergency is over. If this is the 
manner in which the parliamentarY 
committee is going to be effective on 
defence matters, you can appreciate 
my doubts about having a parliamen-
tary committee of this nature. 

There is another thing with 
regard to this parliamentary com-
mittee. You know tbat apart from 
t~ security awgle there is also the 
discipline antle. Thfnoefore, if tbeSe 
people who are dl$grUfitled ah-eady, 
without there bemg a parUainentary 
committee for them to approach and 
teU what is gOing on; how' muCh more 
will b'e tlte·· danger when there is' a 
parliamentll:ry com'rtiittee'? Every 
fellow who' wants . a tra!1sfer or Who 
thinks that he' lIas ~ s~e  

will im'i'netliatefy' rUSh to' a meIi'1tIer 
or the' parlilcrn"eMaty comm~. I 
h'ave' gOn'e . thrOugh it. I l2iiOW tbat 
these PeoPle constantly tillte ad-
vantage of' this sffuation whenever' 
they go ..... . 

M'R, DEPUTY-SPEAKER: Do you. 
im~ that ~t t a parliament-
ary committee being there' Members· 
of Parliament are not being appro-
ached? . 

• SHRlMA'l'I SltimrtA ~: 
They may come, but' when you are 
a member of the parliametttary' com-
mittee, you must acllitit'that' yOu' are 
in a more powerful position:. As· 
long as you are only a lolefritler' of 
Parliament, it is a different· ritiI.'tter. 
But when you are a member of a 
parliamentiu-y comifu"1:tee; y6u may 
be in a posiMon to rinil' u:p X. Y or' 
Z and say, "Look here, is it tru that 

you na'<'e IItOlriO'tM· A, B' r.r C 'When 
0, E or r sM'CIld' have lieen prtlmot-
ed?" Is mat tb"e' sttuatilm tliat you 
want to 1:>ring a1:lout? 

Then, there is already a cunsider-
able eft'ort going on in various direc-
tions regarding certain poll tical 
ideologies. As Shri Nayaiiar said, 
there is not enough polltieal educ'a-
tion among the forces. That is one 
thing we do not want. Whatever 
government is in power after' fair 
elections, the armed forces must fol-
low the policies of thilt goverIili1.eilt. 
Therefore, we do not want ullr arm-
ed' fdtt:es' to tie polltieal. Until demc-
cra/!y is' stltblishE!d in this country 
ovl!r a' ntlmber 6f years and there is 
a' proper ctinvention wllich' has come 
al)6l1t, I do not· think that the same 
satt df. pattl!'rn whieh obtains in 
America or dther pl&eetl can be fol-

~  in' our ctItIntry. For instance, 
itt Attierica I' asked' somebody, "What 
is tlte differtlnee between y(IGr Demo-
cratiC Party a11d the Republican 
l'/aty?" They said thIlt the only 
dltter!!llce was that one Was in and 
tire other was out. That is riot the 
case in otlr cOUiitty. The case in 
our country is that whether it is 
students, whether it is religion or 
commutiity, liltlguage or anything, 
~ t in  becomes a political  prob-
lem. Do you want your defence 
forces to be brought into this politi-
'Cal net? Would you want that?'That 
means to say that at the time of war 
one political party will say, "No, no; 
we do no thiDk that" you should' fight 
agii"inst" China or ist~n" lUld those 
people who have access to that'puliti-
cal way of thinking or who are 
influenced by that political' WdY 01 
thinking will say, "Why'shoyid we 
fight?" So, you c'antlot lt8ve this 
sort of a thlhg. The c<lt1vention in 
the armed' forces is that'-they must 
follow the policy as' laid dU'#!i' by 
the GcI'vEliruriiiiit in-power. 'i'heri!fbre, 
I would say that' tl\e parlilliile!itarY 
committee can, by aU means, ~~ nto 
the defence prodilction'a'site'ct Of it, 
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can, by all means, look into the ;'el-
fa're activities but'they sMillil not, in 
any way. bave anything to flo with 
the problems of defence rie<!ds or to 
scrutinise defence preparedness be-
e_ that' is too wide and too com-
pr81eft!lve a field for the ! oUtleians 
toenier. 
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i ;~ "i  ~ litwm1l'm ~ 
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[»rr fuq ~ T  

~ ~ ~~ i T;;m  I ~ 

~ ~~ i ~ ~ . 
~ ~~ men ~ I mtf.i; mi" 
~ Wffi ~ I ~  f;;m ~ 
~~~i ~ i T~ ~~ 

ii:f'llfR ~ 'tiff ~ ~ iF ~ iF 
m ""~ ~ T Cfii: ~ ~"  ~ I 

~~~~~ ii : 1R ~  
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~ ~  ~~m iT"i TQ~~ ~  

fu;:r<t;, ~ 1ft1ft, ~ f.A")qr 'liT 
~ tT; ~ ~ ~ ~ ~ii:i  

~ "" T :~ ~ i ~ ~ 

"" ~ ""~  ~ <tT m:,-qf"{ 
<tT ~ '"" ~ ~~ 
mr <it« ~ 'IflfCf ~ 'liT "hflf '"" 
~ ii:i ~~~~ ,i% 
~ f.r<t;r.r;n ~ f;;m ~ <iTG: it 
~ iT '(<;f ~ii:i ~ ~~  

~ c m ~~~~ii: ~ <f 

~ ~ T f.!; ~  'T(.r 'li@T 
W ~ ~ h: ;; ;  iF m it ~ '!if 
~~ ~Ten ~ I 

.m:on" ~ : ~ ~  

~ i  'liT f<m: it ltu;rn:r ~ ~ I 
~ 'q'1fT ~ ~ ;ffa "" 'fT I 
~ ~ ¥fT, f.!; ltu ;;'"I'if"{ 
'q'1fT miIm I Cfif ~ m ~ ifffl 
~ ~  ~ i!;.  ~ ~ ~ lJ1ff 

~ 

MR. DEPUTY-SPEAKER: We must 
realise one thIng on Private Member's 
business, I have got a long U,t ....... . 

'SfT 1 i~ oni'l ~~ : ~ ; n:  ~ 

Ii. ~  <n, ~ 'til ~ ~ ;;rr.rr 
; T;n~ I 

MR. DEPUTY-SPEAKER: He will 
get his chance. I must also see that 
those who rasely speak in the House 
get an opportunity to speak. That is 
my attempt. He will get his turn ... 

'Sf! m onor ~~ : ~ f;;m i!fi1 
;rn:r ~  ¥fT, ~ iT T . .i:i  

;;rr.rr ~ ¥fT I 

MR. ;DEPUTY -SPEAKER: For 
instance, Mr. Shastri's name was the 
first, but he has not yet been called. 
Mr. Barua 

SHRI BEDABRATA BARUA 
(Kaliabor) : The question that has 
been raised by the Mover is not 
essentially a military question because 
it . involves political or Parliamentary 
control over the Armed F9rces of 
India. In that way, it is not a ques-
tion ()f experts supervising the func-
ti()ning of the Army. It is essential-
ly .a question of Parliamentary con-
trol over the Armed Forces of India. 
The Mover himself said in his speech 
in the last 'Session that it alse:. invol-
ves'the question of Generals running. 
away with democracy. It may be 
that it is essential that Parliament 
goes into the details of the functioning 
of the Army, so that the trends that 
are opposed to dj'lmocracy may be 
scutled at the starting point. It is 
also important that Parliamen should 
have coorol over the Army without 
trying to impair the efficiency of the 
Armed Forces because the Armed 
Forces need to function under cer-
tain discipline and under a certain 
unified command and control-. AI; 

Shrimati Sharda M."kerjee s:;iU, the.un-
ified command and control is likely 
to be affected if there is individual 
interference, as politicians are want 
to do. , 

Then there is also the ·question of 
aecrecy. A lot of \Ulwanted and 
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meaningless secrecy is imposed over 
our country to the annoyance ot' the 
people who visit 'this country and 
our own people. While the Ameri-
cans have mapped out by satellites 
and rockets every inch of.the world, 
we are imposing this needless and . 
meaningless secrecy over airports, 
etc. 

Unless there is control, we will 
meet with the same situation as in 
Mizo or NEFA: Control ovcr the 
Army is essential for even they prov-
ed in NEFA and Mizo operations that 
they could be wrong. A certain 
amount of supervision is, therefore, 
essential. It is not a question of 
confidence in the Army. As I said, 
control over Army was considered 
e9Sential in regard to Chinese or 
Mizo situation, 

I would say that thi,:! is a very 
delicate question. I can quote from 
William Snyder's book on Parlia-
mental control in Britain. They 
have said: 

"Except for those who hold 
political office, MPs are not privy 
to classified information,. ". 

My friend quoted Britain. how 
Baldwin sent Eden in Thirties and 
about the Germans' preparation. The 
actual positiO'll in Great Britain ill 
this. I am quoting from this book. 

"Except for these ~~o hold 
political office, MPs are not privy 
to classified information. Nor 
are Parliamentary Committee 
able to receive regularly the 
secret testimony of political, and 
military leaders on political mat-
ters. Illogical and paradoxical 
as it may seem, Parliamentarians 
obtljin most of their information. 
even unclassified data, from the 
Press and other news media." 

This is the position in Great Britain. 

We should, of course, l1Ilve some 
control because of the corruptiO'll 
that mar otherwise come into the 

Army. I belong to Assam and, 
therefore, see the" Army at close 
quarters, particularly when'tbey get 
bogged down at places like Naga-
land. They have also to do some-
thing with purchases. We should 
see that there is no deterioration' in 
the Services. It is necessary that all 
theSe things are' scrutinised. 

So far as defence policy ill con-
cerned, I have moved an amendment. 
In that I have said that this matter 
needs to-be considered. If Govern-
ment aeree, there should be a Par-
liamentary Committee. But its scope 
should be limited to making sugges-
tions It may not be able to probe 
into' every aspect of the Army 
because it may affect our defence 
arrangements and all that. ~t 
defence expenditure and certain 
other matters need to be scrutinised 
in the way I have Suggested. 

I believe the Army of our countIT. 
which has certainly been effective, 
however, suffers from certain tradi-
tions which is aiain a political mat-
ters 'which has to be considered. We 
have faced the Chinese on the front-
iers. There also they have a di1fer-
ent type of system, mentioned by the 
Mover himself. In the Chinese 
army, they have completely .revolu-
. tionised the officer-men reIatlOl1Ship. 
There is something to be said for the 
officer-men relationship that obtains 
according to standard traditions hi 
India, USA Or in England. But it 
certainly needs some probe and, 
possibly, some revision also. 

~it ~m ~~  (iifT1T'Rf) 
~ ~  it it;;rl: ~ if; ~ 
~~~mi ; u11:~ m 

~  ~~~i i ~ 
If'R: ~ ~ f.f; ~ ~ ~ :  ~ 

GATt ~  ;:IT '«IT ~ ~ !R  mm 
$ W'IJ ~~ ~n~~~ 
'IT il@ 9ftt ~ f.f; ~ .  i ; T .ni ~

~~ itm~~~~ ; 
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;f:;ft ~ ~ ~11T f", " !i :;;~ ~ ~ 
~ h::~ ~~~ ~~ ;m: ~1 

THE MINISTER OF DEFENCE 
(SHRI SWARAN SINGH): Sir, the 
discussion on this resolution has 
quite understandably split over areas 
which really are not within the com-
pass of this resolution. It was not 
unexpected and I do not have any 
objection, because this shows t~ t 

hon. members have been giving 
thoughts to defence matters and they 
have come forward with certain sug-
gestions. We need not take a technical 
view with regard to the scope <f the 
resolution. But it should be app;'e-
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ciated that we will be discussing ,11 
lhese various aspects in greater length 
when the demands relating to defence 
come up before this House for COll-
sideration. That will be a ~o e 
appropriate time when we an ga into 
some of the speciftc points that have 
been raised aPout service conditions, 
hardships being experienced, equip-
ment, etc. They are important, but I 
am afraid they do not come within the 
purview of the resolution, which 
seeks the constitution of a Pllrlia-
mentary committee to go into defence 
matters. Although I have a strong 
temptation to touch UPOn the other 
points that have been raised, but to 
save the time of the House, I do not 
want to go into those aspects. On the 
committee itself, as to whether there 
should be a committee, and whether 
there could be a committee and i ~ t 
"hould be the scope of that Committee, 
certain views have been expressed. My 
task has been greatly lightened parti-
cularly by two speeches whlch were 
couched in very straight language but 
extremely informative. In this con-
nection I would like to mention 
Sbrimati Sharda Mukerjee and Shri 
Mahida. Both of ·them have g!ven 
cogent reasons why a committee at 
this tY'Pe is not likely to achieve the 
o\:>jective which may be before the 
mind of tbe han. Mover of this resolu-
tion. But the complications that will 
flow from the constitution and work-
ing of a committee of the type 1hat is 
suggested is not likely to ~o  ve r ny of 
those matters; if anything it is likely 
to complicate man)'! thinis as also 
~  to impinge upon that sphere 
which should be lett to be handled 
effectively by the army personnel at 
their various rank! formationF. the 
naval officers and the officers c! the 
air force. I have precious littlt> to 
add to tile very cogent arguments of 
th8lle two han. Members. Certain 
other han. Members also gav!" thought 
to this. 

The basic point before Parliament 
in the queFtion of parliamentary 

control. What is the most effective 
way of exercising that parliamer.tary\ 
control? The most effective way is 
this process of discussion which itself 
high-lights the points and Govern-
ment is expected to answer those 
points. . Even in relation· either to 
. defence prod uction or expenditure 
control there is the Publi Accmmts 
Committee, there is the Auditor 
General who scrutinises the. various 
transactions, they came up before th., 
Public Accounts Committee and they 
are contained in the reports of the 
Public Accounts Committee. I am 
perfectly in agreement with going 
very fully and completely into all 
these transactions of a financial 
nature.. incurring of expenditure and 
matters which relate to defence pro-
duction. These are general matters 
and we should try really to involve 
Parliament in a more and more pur-
poseful mll'llJler. 

One method which I thought should 
be effective was to include sueh 
material as we possibly can, erring 
rather on the side of giving more 
information than withholding informa-
tion, in the annual report of the 
Defence Ministry. I would b<!g all 
Members to study that carefully. It 
may look to be a little veluminolls 
but if they go through it many at the 
matters which trouble them and about 
which they want information, they 
will find it is contained there. Then 
again, We have the forum of thE' 
Informal Consultative Committee 
where I have never hesitated to gh,e 
information even of a character whieh 
normally cannot be publicly divollged 
I must say the confidence that has 
been reposed in the Member of 
Parliament functioning there has been 
respected. 

I greatly value that· because th;;Y make 
suggestions and leakages have not 
taken place. 

Onec.uther matter about which more 
than 'One hon. Mbmber made a 
reference Is the question of reluctance 
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on the part of Government to give 
information. 1 will be quite candid 
that personally and alsO from the point 
ot view of projecting our defence pre-
paredness and the like I have a 
strolljl temptation that ~ m tion 

should be given bIlt, at the same time, . 
when it is also pointed out that open 
statements made on the floor of the 
House apart from leaking valuable 
information, might seriously aJJect our 
procurement programmes abroad, it 
might seriously affect OUr capacity 
somtimes to get things, I will not be 
divulging any secret, if I were to say 
that there are several sources of sup-
ply of arms and equipments it is all 
right, but I have been told clearly 
that even if others go on guessing that 
we got this and we got that, it does 
not bother them. If we tmlke an 
authoritative statement in Parliament 
Or to the press, they resent it lJecause 
they flnd it extremely embarrassing to 
continue the supply of defence equip-
ments after that authoritative announ-
cement. I have shared this illformat-
tlon with you in all earnestness. We 
should be interested in getting th'3t 
equipment even if we have to deny 
this sensation of having the informa-
tion about the actual receipt of that 
equipment. 

SHRI INDRAJIT GUPTA: You 
sbould we get them if we can make 
them here? 

SHIU SWARAN SINGH: Shri 
Indrajit Gupta has raised a very valid 
point: why should we get it from 
outside; we should make it here. I 
agree, with him completely, But our 
situ'3tion is such that even with the 
best of will, with the best of effort; 
it will take time before we manufac-
ture them in the requisite quantity 
and quality. Our problems are pres-
sing and urpnt; they cannot wait 
till the.guns or aircrafts are available 
from our own manufacture. 

SHRI INDRA.JIT GUPTA: You 
have not said anything on defence 
research. " 

SHm SW..utAN SINGH: I accept 
most Of the p<ilnta urged by Shri 

Indrajit Gupte, except the constitutiaD 
of the committee. We should eer-
tainly spend more on defence raseareh. 
We have increased it wl18iderail17. 
both in the nature of defence reaearela 
and . also in the new subjects whieh 
should be taken up. We !:lave al80 
taken steps to manubciure a large 
number of equipment. Some of :he 
inforDlation has been made avaUable 
to the House---for example, MIG 
progranune, HF -24, Gnat, certail 
transport planes etc. Up to the point 
to which information can be given, I 
have not hesitated to give informa-
tion. 

But the point is, to meet the im-
mediate requirements we have to de-
pend 011 certain imported equipmenta, 
I would appeal to the hon. Members 
to think about the other side of the 
question. Our Government in the Ex-
ternal Affairs Ministry and in several 
other spheres have been wrongly 
castigated, saying that ,Jur opponent, 
Pakismn, has got so many transport 
aircralt and other defence equip:11('nts 
from this country or that country, 
but what have you done ~ out it? 
Now. has the Pakistan Government 
at any time made any statement to 
the effects that it has recei ~  these 
things? Even the supplil!rs con~hue 
S'3ying "No, your information is in-
correct we have not supplied It", So, 
inthis matter the unfortunate state 
of affairs in the wodd iupply poomon 
is that the SUPPlying country is a'so 
subjected to ali types (If pressures. 
So, naturally, whereas ,hat country 
would be anxious to su;>pl!. 't wou;d 
not like that to be officially confirmed, 
whether it be India or Pakismn. 
Therefore, I would appeal to han, 
Members to view this question in the 
proper perspective. Personally, it 
would gj.ve me satisfaction if I were 
to come here and announce that I 
have so many :MIG aircraft, so many 
HF 24, so many L-70 gun&, tanks and 
riJles '3nd so on. But, what do we ,et out of it? Nothing eltcept sati-
faction. On the other hand, we un-
nece&&arily expole our suppliers, 
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Sometimes people .nake light of 
this element of secrecy. I could un-
derstand that, but when a person who 
has actually liIeen ill defence says 
that, I could only say that he hns 
not Yet applied his mind to the various· 
impliC'3tions and ramifications of that. 
It is one thing fOr a person who gives 
me supply of aircraft to say that he 
has supplied it. For instance when a 
Soviet C'On.cern comes lind helps us 
technically in oDganising production 
etc., they can say· that. But to say 
that I IJhould advertise it and make 
it known to everybody is something 
which l cannot understand. What is 
the utility ot it? What is the object 
of .it? 

We are getting equipment from 
various sources and each one is 

anxious that we should not pass Oll 
the information from the one to the 
. other: In that we have a gOOd record. 
You may accuse me of not giving in-
forinatioo, but those with whom we 
haVe to deal know that it India recei-
ves form one source the information 
or technical know-how, it will not be 
passed on the other side. We have 
honoured that and I am proud of that. 
That is the traditiOn that our country 
should build. Those who suppJy any 
know-how or information or nny J:OP-
histicated equipment should have the 
confidence that this is not being passed 
on to the other side. 

So, these are matters whiCh cannot 
be openlY discussed although from. my 
own personal point of view it is more 
irritating and difficult for me to say 
that I am sorry I cannot give this in-
formation. It would be much easier 
for me to giVe that information, but 
I have to weigh the risk involved for 
the country as compared to my per-
sonal embArrassment ·merely. I have 
talked in a very frank manner. 

I was rather surprised when matters 
were mentioned by the mOver that 
this happened and that happened. If 
those things have really happened, 
Major Ranjit Singh should have passed 
those things on to me and I certainly 

would have looked into it. What is 
the implication? 1 would like this 
House to give grave consideration to 
the drawbacks that he pointed out. 
One case he mentioned and he brought 
in that contest the Commanding Officer 
had his wife there and that there was 
some trouble. He ended up by saying 
that there was general court martial 
and several people were dismissed. Is 
it his suggestion that this committee 
that is sought to be constituted by 
Parliament should review the cases 
that are decided by general court 
martial? Is that the scope of the 
Committee? I am surprised that a 
man who has been in the defence 
services should cite that as an example 
to show that a oommittee of thiS type 
will ensure that justice will be .!onc. 
What will be that justice? Even I 
do not interfere in these judicial mat-
ters. There is the general court mar-
tial and then there is the appellate 
system. He himself has ben in the 
w:my and he knows that the general 
court martial and other court martials' 
proceedings are extremely fair. 

SHRI 
MAHIDA: 
politicians. 

NARENDRA SINGH 
Military people are poor 

SHRI SW ARAN sINGH: That is 
not the point. The pciintis: Is that 
the type of work that you expected 
tilis committee to do? It it is so, 
I am afraid, with all his ex-
perience Of the armY, naturally, in 
view of the fact that he was in a 
specific limited position, he dQeIJ not 
show the depth of vision as to 
whether this type of interfer-
ence at the political level will 
instil discipline or will undermine dis-
cipline. The reply is quite obvious. 
A committee of that type interfering 
in as to whether there shouln be a 
general court martial Or not, 
what was their sentence and 
what i. the punishment that 
they awarded will be disastrous. 
No arm<?d forces can be run If the 
decisions. taken in dI"sciplinary and 
criminal cases are ,oing to be the 
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subject matter of scrutiny by a parlia-
mentary body. 

Then he mentioned two or three 
other interesting matters. I do not 
want to argue with him becaUlle I 
want to take advantage if he has got 
any concrete points. He talked of 
embodiment of regiments. Is it 1I0ing 
t{) be the function of the committee of 
'lis concept that it will consider whe-
ther each unit is going to be embodi-
ed, if it is a territorial unit, or whe-
ther it is going to be disembodied? 
What is this committee going to do? 
Whether it should be embodied five 
days or ten days before or after the 
Chinese aggression or after the Kutch 
aggression and how many days before 
it was abolished-these are matters 
which have to be left to the profes-
sional generals and professional heads 
of the armed forces. No parliament-
ary committee can decide as to when 
a particular unit is to be embodied, 
when it is to be disembodied. We 
should never think that we are com-
petent to advise in a malter like this. 

Then, he talked of another case 
where a Commanding Officer, because 
he stayed on a particular position and 
showed bravery was punished whereas 
in the other case he did not show 
bravery and got applause. These are 
again individual cases which have 
nothing to do with the parliamentarY 
committee. If the concept of fhe 
parliamentary committee is that they 
are going to look into matters of this 
type, whatever little ·enthusiasm or 
softness I had for this committee idea 
is eroded when these are the type of 
instances that are cited with a view 
to showing that that the committee 
will do something, which will enhance 
or increase the discipline CYr the enthu-
siam of the armed forces. Certainly, 
these are precisely the matter which 
shoula never to be looked intI) by a 
parliamntary committee. After giving 
very careful thought to it, I have 
come to this conclusion. Whereas the 
.desire is understandable, I want him 
to take more ipterest of a ctniStructive 
nature of trying to air views with a 
·vieW to focus tha attention of the 

countrY and of the armed . forces sO 
that we can take some action .. Already 
with the various bodies that are consti-
tuted, whether it be the Consultative 
CGmmittee,the Public Accounts 
Committee, the Estimates Comittee 
and the discussions here and the 
Questions raised here, there is &n 
ample parliamentary control lUld I 
would like to assure him that I will 
not look at these problems from the 
point of view of a party. It is a 
national matter. and ·a nations 1 prob-
lem. I want the cooperation and 
proper understandiJl.g from aU quar-
ters, not only from my party. 

l8 hrs. 

With these words, I am sorry I 
cannot accept the Resolution moved 
by my hon. friend for constituUna; a 
Standing Parliamentary Committee 
on Detenceneeds of India. 

,,) ~ ~  (ora) : ~~ 
~i~ ~ t q'i1 ! ~  ~ ~n  fiI; 

~~~~~. i  ;w..tw 
.,.rr Tm' it; ~ ~ it.1f ". AT~it; 

lfllfit ~ ~ qffl ~ I it ~ i ; ilfhit q-
T<f ~ R1::  ~ ~ ~ I <fir 'ifl'I 
'lOT ~ "ffl ~ '1'1 ffif. f.R;r iffiUT .~ 

~ <(fliT iiI il'Rg-{ ~~ mit ~ 
~ :i  it U-: iTn:-1Iilr m 'R ~i  ~. 

~ m ~tiT ;io ~ ~ tit I iPf "'I'm it 
w ~ it <m:-m IIilr '1ft ~ fif; ~ 
itt~"~  <firfil; iPf mi'lit ~ 
~ ~ ~ "'I'm) ifOT ~T ~ tm, 'f.1J ~ 

'f.1J ii~ ~~ 'lit 'l'R ~ ~ " itt' ~ 'Ifl 
fu1i ~ itt ~ 1m '1ft ;;mr m1if; ~ t 

1fl<'1l! it if.!; fiI; ~ "IWf if; IflfPIlfT 
~~~ .~~~~ t ~ I 
if ~ 'flmIT j No IIlfT ~ -.:iT 1l'if. 
~"R  ~ fWtt 'lit .1iGif Ifc"'l' 'R ~ 
iF f\;!1r >i'm ~ ffif.t; ~ .w, '51'1' 'R 
;ff.'1i "" .ri· ? 

StiRI SW.\ltAN SINGH: OD t~  

1 would like to say that based on the 
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Handerson BrooIt. Report, my <.01-
league, Shri y, B. Chavan, who was 
the. Defence Minister at that time 
made a very lengthy statement of.. I 
think, about.9 pages tn' so .... 

" ~~ U1f :it fttiti if; om: it ~ 
~~~ 

-ti ~.~ : 1fFi;fJl1 ~~ ~ ~ 
i!~ ~ ~ ~ ~i m-m fnirt 
'lif ifT<:f ~ ~ 

That statement was made by him. 
It was also stated that follow-up 
action of corrective natllre has been 
laken. I have examined it and, 
with a view to satisty the curiol.lsily 
and the desire at some of the hon. 
l),1embers, I have. come to .the con-
cluslon that the stale has nol yet 
arisen when we can place a copy of 
that .Report on the Table at the 
House. 

SHRlMATI SHARDA MUKEBJU: 
But we have the . .iu,mm&.rY .ofthe 
Report. 

SHRI RANJIT SINGH: Ivlr. 
Deputy-Speaker, Sir, many points 
have been raised by the hon. Mem-
bers wl:!o have participated in the 
discussioJj and by the hon. Minister. 
I will deal with them point by POUlt. 
I start with the points raised by the 
Defence Minister himself. 

There are certain things that have 
been m1s1i):lderstooii in the sPirit of 
the Resolution. It is not to be an 
·int .. rference in the day-to-day ad-
'ministration of the m~ forces. I 
have already said that we will not 
touch upon the strategy of the arm-
ed ~ces.The ommittee is not 10-
il).g to interfere as to when atld why 
a certain division was placed in 
Meerut and ndt at some other place. 
We 'are not going to diseusa . these 
things. We are not going t8 iuler-
fere in those matters. But sometimes 
certain things occur repeatedly 
'which Jruly be a pointer to somethin& 

and the Commitee will take note 
of it. 

The han. Minister mentioned. about 
the disemboQiment at units. I am 
'very sorry to say that he has not 
'understood the absolute seriQusness 
of several units of the Indian Army 
bdng disembodied a few days before 
an e~em  attack. It is sueh a type 
of thIng which points to something. 
The Committee will not enter the 
Army Headquarters or the ~ Head-
quarters or the Naval Headquarters 
but will. only bring to the notice of 
the proper persons-the Prime 
Minister and the Defence Minister. 
At the moment, a lot of Members are 
receiving a lot of information. It 
is not that Army officers are comp-
letely ieculudea from being in con-
versation or contact with MPs. After 
.all, MPs represent them also. It is 
not that they are 'not malting indi-
·vidual. efforts. But if such a Com-
mittee is there, then all this infor-
mation that filters down to MPs 
..ill come to this Committee. Why 
this information cannot be handed 
over directly to the DefenCe Minister 
is because it involves a breach of 
discipline as per the prtient code 
that exists in the Armed Forces. 
Naturally it should not be encourae-
ed that a Sepoy should write a let-
ter ·to the Defence Minister or to 
somebody in authority that his Com-
mandin& Of'Iicer has not given him 
leave and all that. We are not going 
to look into such matters. He has 
used such pointers as I pointed out 
as a means of trying to say that I 
have remained in the Armed Forces 
with a very limited scope and, there-
fore, I have not viewed these thinIs 
from a larger anele. This is not the 
tim .. for me to eulogise my qUalities 
or my performance in the past. I 
have only tried to confine the duties 
of this Committee to such acts that 
I have < pointed out. I have in the 
very begmning made'. these very 
clear. "nlerefore, the hon. Defence 
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Minister ~ou  get it out of his 
head that this Committee is for tbe 
purpose of examining the day-to-
day working ..... . 

SHRI SWARAN SINGH: Those 
were the instances that he ·cited. 

SHRI RANJIT SINGH: I have 
cited the inStances which n.ve 
repeatedly taken place-the dis-
embodiment of the units before 
attacks by the enemy .... 

SHRI RANDHIR SINGH: These 
things should not be discussed in 
the House. This is a question of 
security. 

SHRI RANJIT SINGH: I pointed 
out the cases which are so remete 
tha t they are not going to atrect our 
security at all. I have pointed out 
cases of a particular nature which 
are taking place repeatedly and such 
cases taking place repeatedly affect the 
general morale of the Armed Forces. 

SHRI SW ARAN SINGH: Is it that 
disembodiment of a unit should be 
decided by this Committee? 

SHRI RANJIT SINGH: I have 
made it quite clear. I have just nOW 
pointed out to him. I have given 
a few examples. 

SHRI RANDHIR SINGH: Security 
matters should not be discussed here. 

SHRI RANJIT SINGH: How is this 
a security matter? This happened 
years ago. This is one thing that 
should be a pointer that, as Mr. 
Varma pointed out, some Jai Chand 
exists somewhere in the Defence 
who reduces the force of the Army 
just when an enemy attack takes 
place. It is not a coincidence. 

R~ SW ARAN SINGH: I strongly 
repudiate any such thing that there. 
is anYbody in the Army Head-
quarters who is interested in reduc-
ing the· strength. He should bj! care-
ful in making ~ch statement!. It is 
amazing! 

.-rr i1f ~"  ."f : ~  tre'r ~ ~ 
~ <mf ff.t ~ '3n't m;r/frlr "lW1' ~i  

~ iti ~" ~~m 

. lfT:'T ~ .m ~ ~ ~ 11ft I ff.r q'tfi:rf!-
'"'" ~T ~ ~ 'I1V >!IT.rT i .~! ; m 

it qr ;wnilT . I 

~i ~~  ~ : It ~  ~ 

m i T~~! it~~ ~~ 

~~ !~.~it~~

W1' 'If >;ffiIr ~ f.r!fit mt ~;; m ~ I 

MR. DEPUTY-SPEAKER: A. 
stated earlier, any statement which 
is likely to affect the discipline' 01' 
the administration or the security 
should be avoided. What is the 
scope of the Committee, that is the' 
main question, and the Defence 
Minister. has made it amply clear 
that the day-to-day administration is 
left to the High Command in the 
Army itself. 

SHRI RANJIT SINGH: What have 
I said? 

SHRI SWARAN SINGH: You said, 
there is somebody in the Army 
Headquarters interested in reducing 
the strength. 

SHRI RANJIT SINGH: What 
have said is this. We will not inter-
fere in strategy, tactics and the day-
to-day minist tion~ but when cer-
tain things take place repeatedly and 
come to the notice of the Comnlittee, 
then the. Committee will not go into 
the units and all that, but will only 
bring it to the notice of the compe-
tent authority-Prime Minister or 1 ~.e 
Defence Minister. 

SHRI NARENDRA SINGH MAHI-
DA: Can he ·cite a siBgle example 
anywhere in the world, except a lit-
tle discussion· in the Senate of the US, 
where in their parliaments t..1:tey have. 
such a committee where thll question 
of embodiment or disembodiment of 
a unit is discussed? I am Very soory 
the han. Member is so keen to probe 
into these things. I would request 
him to use his knowledge in a bet-
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ler way than asking for this com-
mittee .. 

.", m ~T1 " : ~. 1ft[ 'liftif.1 

" SHRI NARENDRA SINGH 
MAHIDA: I am not giving a sermon. 
Let him ask for a committee to deal 
with wider questions. 

~n"~T :~t ~~ 

~ !Q'mj ~~ :  oft>: ;:fl;r ~~ ~ ~ 1 

MR. DEPUTY-SPEAKER: He has 
to finish in five minutes. 

SHRI RANJIT SINGH: It is a 
very sad thing that a matter of such 
national importance affecting our 
security has been misunderstood. At 
the same time, it is with full res-
p011'Sibility that I am pointing it out 
because it is remote in time. I 
raise this because this should not be 
repeated. 

Mention was made OIl the informal 
consultative committee. We all 
kno'w how it functions. As a Mem-
ber himself has pointed out, there 
is general dissatisfaction with ~he 

working of this ~ommittee. The 
committee works not as an advisory 
body, not even as a recommendatory 
body; it works as a forum where 
members can bring to the notice of 
the Minister certain things and where 
the Mini4er take!! no notice of 
them. The hon. Defence Minister 
has himself said that he encour!lges 
people in the committee to voice 
their views and give information. 
have attended one of his meetings. 
of the time allotted for the meeting, 
half was taken up by the Minister 
himself in giving US a monologue on 
the world situation. Then he said 
that there should be another Bitting. 
He . said that he would ensure that. 
But nothing came out of it. 

From that committee and the 
committee as envisaged in this Reso-
lution, there is a vast difference. I 
have never said that the Defence 

Minister should get up in the House 
and disclose his day to -day pur-
chases and things like that. But 
there are certain things about defence 
which we still adhere to in the 
tradition of 30 years ago. We keen 
them as secret, knowing that modern 
armed forces in the world do not 
now regard these things as things 
that could be kept secret from the 
enemy. It is from our own people 
that we keep them secret. 

Shri Amrit Nahata has pointed 
out that the supremacy of civilians 
would be violated by this committee. 
I do not know how he S4Ys that. It 
is to impose the supremacy of the 
civilians that it is being done. That 
is the spirit behind this -move. The 
general deterioration in the morale 
in the country everywhere has seep-
ed to the armed forces also. I am 
sorry to say it. But we have per-
sonal experience of these things. We 
alI know it. It is likely to seep in 
everywhere. The general sense of 
political disintegration may not be 
permitted to seep into the armed 
forces. For that purpose, we require 
this cCll1lmittee to suggest ways and 
means for not only ·better indoctrina-
tic.n and reorientation of the armed 
forces, but also for better public 
participation in defence affair·. 

In these days in the modern world 
there is no district category of civi-
lians. Every civilian is a soldier. 
Sardarji is a soldier, I am a soldier, 
everybodY is a soldier. Our children 
are potential soldiers. It is not only 
the 10-lakh strong army that fights 
at the front thlat will be called so~
diers. There are the crores of _ citi-
zens and who work in the factories 
under a disCiplinary code like the 
armed forces, day and night to 
sustain the defence effort. Therefore, 
there is, no such thing as a civilian in 
the modern: c:oncept. A civilian is 
a potential soldier. 
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I have dealt with the fears ex- be a healthy tendency tor the 
pressed by certain m,c.llhers. SecreO¥ Defence Forces to be afilliatl<d to any 
cannot be maintained in a democracy poltica! organisation. I  -do nOt mind 
as Mr. Verma envisages. P:.. soon as their reading out ~ or about 
the opposition, SVD, came to power any. other 'ism'. There-are bcIo.b in 
in U.P. a communist became the all these 'isms' in every detence 
Home Minister and the first thing h~ .library. 
did was to tour the border areas. How 
can you prevent it? How can you 
prevent the Kerala Home Minister 
from getting at the secrets of the 
Government. He is the man doing 
everything there. How can you 
prevent people from winning a parti-
cular office in a democracy? Mrs. 
Sharada Mukerjee said that we 
should keep political education away 
from our soldier.. 

SHRIMATI SHARDA MUKERJEJ:: 
Not theoretical poltical education but 
party politics. They may know what 
democracy is, what dictatorship is. 
They should not be communist Party 
members or Jan Sangb members. 

SHRI RANJIT SINGH: I should like 
to say that Lord Louis Mountbatten 
later Admiral Mountbatten, had one 
of the largest and the best marxist 
Hibraries in the world. I know that 
there are other people well versed 
in political a1lWrs. But they do not 
take part in politics. U you read 
about Marxism, it does not mean that 
you will take part in politics. Gen. 
Thlmmaiah and Gen. i ~  

they not know poltical theory'? Those 
who are voicing the feelings of the 
top brass do not want the iron cur-
tain to be lifted. I am not making 
any personal references but I am 
sorry I have to say that she is look-
ing at things from the angle of an 
Air Marshal's wife and not from 
the angle of a common soldier. 

SHRlMATI SHARDA MUKERJEE: 

SHRI RANJIT SINGH: I was 
about to conclude my speech. This is 
the last minute allowed to me and 
so I thank you. I thank the Defence 
Minister who has taken such paina 
to reply to the debate and alB\! cer-
tain hon. Members who had seen 
things in the correct' prospect1ve. I 
thank Mr. Verma. I clq not know 
whether he supports me or not-and 
also Mr. Barua. Even if the -'Di!feDee 
Minister is not ready to ~ to my 
resolution, even, if thlt Holue rejects 
my resoluti<lJh, 'tt '!lia,., ~cce t )ria 
amendmeilt' i!e~i i ~ it is'goIN to do 
no harm and' So the HolUe may 
accept it. 

MR. DEPUTY-SPEAKER: I shall 
put the amendments to the vote of 
the House. 

MR. DEPUTY-SPEAKER: There is 
Mr. Nayanar's amendment. Is Mr. 
N ayanar pressing it? 

SHRI E. K. NAYANAR: I think it 
was accepted. (Interruption). 

MR. DEPUTY-SPEAKER: I will 
put it to the vote. 

Amend,nent No. 1 was put and 
negatived. 

MR. DEPUTY-SPEAKl!lR: Then 
there is the amendment of Mr. 
Bedabrata Barua. 

SHRI BEDABRATA BARUA: Sir, 
I s",ek the permission of the House 
to withdraw the amendment. 

Amendment No.2 was, bll leave, 
withdrawn. 

MR. DEPUTY-SPEAKER: Then, 
let us take the resolution moved by 
Shri Ranjit Singh. 

On a POint of order. Since he bas 
made" a personal reference to me 
and said that I was loo:cing at 
things from the point of view of an 
Air Marshal's wife I was Dot born 
an Air Marshal's wife. Secondly, I 
meant that ~u should .n~ try to 
get poljtical ~ t from those SHRI SWARAN SINGH: Be is not 
people. I de not think that it would prees!ng. 
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SHRI RANJIT SINGH: I am pres-
sing. Let me see whether yOU have 
issued a whip or not. 
MR. DEPUTY-SPEAKER: The 
question is:. 

''This House resolves that a 
Standing Parliamentary Com-
mittee on Defence be appointed 
to study the problems of  India's 
defence Deeds and periodicallY 
to keep scrutinizing her defence 
preparedness and suggest ways 
and means to the Government 
to ensure the security of the 
country's frontiers." 

The motion was negatived. 

lUl JII'I. 

RESOLUTIION RE: GOLD 
CONTROL 

MR. DJ!lPUTY-SPEA1CER: Now, 
Mr. Xavier just to move,-

GMGIPND -LS II-32SILS.-I3-9-68-

SHRI S. XAVIER (Tirunelveli): 
Sir, I move the. following resolution. 

"I i'li 'q'''' if:ri ~~ : 

;;rolf"", ~ ;;~ ~ I 

MR. DEPUTY-SPEAKER: Let the 
bell be rung.-

There is no quorum. The House 
stands adjourned to meet again on 
Tuesday the 27th February at 11 
a.m. 

18.M hrII. 

The Lok Sabha then adjourned tit! 
Eleven of the Clock on Tuesdall, Feb-
ruary 27, 1967/Phalguna 8, 1889 
(Saaka). 


